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Forest Land in the State of Maharashtra 

245. CHOWDHRY HAR1 SINGH: Will the 
Minister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) the total land demarkated for 
forests in the State of maharashtra and 
what is the actual forest cover; 

(b) what is the position on All India 
level about the demarkated forest land 
and forest cover; 

(c) the details of the projects which arc 
pending for getting clearance due to the 
problem of forestry from Maharashtra 
State; and 

(d) by when they are likely to be 
cleared? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT (SHRI 
ARJUN SINGH): (a) and (b) According to 
the latest assessment made by Dehra Dun 
based Forest Survey of India, on visual 
interpretation of satellite imageries pertaining 
to the period 1987-89, the total recorded 
forest area in the country is 7,70,078 sq. km. 
and in the State of maharashtra is 63,861 sq. 
kms. against which the actual vegetation 
cover in the country is 6,39,182 sq. kms and 
in the State of maharashtra is 44,044 sq. kms. 

(c) The details of the 23 projects of 
Maharashtra State pending with the Central 
Government as on 31.10.92 under the Forest 
(Conservation)- Act, 1980 are given in the 
statement attached. (See below) 

(d) After the receipt of all the essential 
details, the pending proposals would be 
examined expeditiously for final decision. 
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Statement 

Details of projects pending with the Central Govt, as on 31.10.92 under Forest (Conservation) Act,   

1980 relating to the State of Maharashtra 

 


